NATIONAL COMPANY LAW TRIBUNAL  *
NEW DELHI BENCH

NEW DELHI
C. P. NO. 26/2007
CA. NO.
PRESENT: SMT. INA MALHOTRA
Hon'ble Mamber (J)
o
ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 28.10.2016
NAME OF THE COMPANY: Sh. Naresh Aggarwal & Ors. V/s. M/s. Maharaja Gourmet
Services Pvi. Lid. & Ors.
SECTION DF THE COMPANIES ACT: 397/398
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ORDER

The matter was listed for final arguments. A request for adjournment is being
made by the 1d. Gounsel for the petitioner on the ground that the main counsel is in

\L_,, P\M
,(Ina Malhotra)
Member Judicial

personal difficulty. At their request, the matter is adjourned to 04.01.2017.




